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WU1 the Minister of M  U «  Agri- 
ealtnre be pleased to state:

(a) the details of purchases recent
ly  made by tbe Chief Conservator of 
Ttaeata, Andaman, in respect of rails, 
bogies, pulleys etc.;

(b) whether tbe purchases were in 
huge surplus as compared to the 
requirements; and

(C) the total loss incurred as a 
result thereof?

Tha Minister of State in the Mlnia- 
t t r  «r Vend, A p M t u e ,  Cemnmntty 
B d y ip M S t  aad C w n w ttoa (Shri 
JtMMaUb Sfclade): (a) No purchases 
have recently been made W

3193 Written Atuicerg

Chief Conservator of Forests, Anda
man, in reaped of rails, bogies, 
pulleys etc.

(b) and (c). Do not arise.

Shipment ef Andaman Timber
161*. Shri 8. X . Tapaflah:

Shri D. N. Patodla:
Will the Minister of Pood and Agri

culture be pleased to state:
(a) whether it is a fact that more 

than 25,000 tons of Andaman timber 
has been awaiting shipment to the 
mainland for the last many months 
and Government have failed to 
arrange transport as a result of which 
timber is deteriorating and will not 
fetch fair price; and

(b) if so, tbe action taken in the 
matter?

The Minister of State In the Minis
try of rood, Agriculture, Oanaaanlty 
Development and Caof traUna (gkrl 
AunaasWb Shinde): (a) and (b). The 
information is being collected and will 
be placed on the Table of the Sabha 
in due course.

Andaman Timber 
MIL Shri S. K. Tapnriab: 

Shri D. If. Patodla:
Will the Minister of Pood aad Agri- 

ealtwe be pleased to state:
(a) whether Howrah and Madras 

Timber Depots are responsible for the 
disposal of Andaman timber;

(b) whether the Andaman Forest 
Department has made any profits on 
the disposal of timber;

(c) if not, the reasons therefor;
(d) the total loss, year-wise, sine* 

the opening of Timber Depots, sept- 
rate for each depot; and

<«*) the steps taken by Government 
in the matter?

The Minister e f State ta A e  Mfcfe- 
Uy o f Peed, Agrknltwe, Oeasasanity 
Devetafansat and O M fO n ta  .(Mat
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